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Influx of MusUmt to India

j Shri K. P. SiAhA:
“  *  \ Shri Krithnamacharya Jothi:

Will the Prime Minister be  pleased 
to state the total number of  Muslims 
who returned to India from  Pakistan 
during 1954

. The Prime Miniater and Minister 
of External Affairs (Shri Jawaharlal 
Nehru)t The information is being collected. 
It will be placed on the Table of the House 
ai soon as it is received.
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Import and Export of Publications

7«3* Shri Gldwani: Will the Minister 
of Commerce and Industry be pleased 
to state:

(a) the total cost of books,  maga­
zines  and perodicals imported into India 
separately from Dollar, Sterling, Yen and 
Rouble areas during 1952 to 1954 year- 
wise and ^

(b) the cost of books, magazines and 
periodicals exported to these areas during 
the same period?
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he Minister of Commerce (Shri 
Karmarkar): (a) and (b).  A statement 
is attached.  [,Ser Appendix VIII, anncxure 
No. 33.]

Subsidised Industrial Housing Scheme

f Dr.  Satyawadi:
. < Shri M. Islamuddin:
I Shrimati Anusayabai Borfcars

JWill the Minister of Workŝ Housing 
and Supply be pleased to lay on the Table 
of the House a statement  showing the 
comparative figures for 1953-54 and 1954-55 
in respect of:

(a) the grants of loans and subsidy 
to each State under the Subsidised Indus­
trial Housing Scheme;

(b) the contributions from  the Em­
ployers and State Governments or  the 
construction of houses under the fscheme; 
and

(c) the number of houses built  by 
the Employers concerned?

The Minister of Works, Housing 
and Supply (Sardar Swaran Singh):
(a) to  (c).  Two  statements giving  the 
requisite information are placed on the 
Table of the Sabha. [See Appendix VIII, 
annexure No. 34].

Racial Discrimination

Sardar  IqbsJ  Singh: 
Shri  |Raghunath Sipgh i

Will the Prime Minister be pleased 
to refer to the reply given to starreed ques* 
tion No. 174 on the i8th November, 1954 
and  state  the further steps taken united 
Nations Organisation in the diftpute between 
India and South Africa on the discriirinttary 
treatment meted  out to non-Euiopetns in 
South Africa ?

The Prime Minister and Minister 
of External  Affairs rShri Jawaharlal
Nehru') i  There are two items on the 
agenda of the U.N. General Assembly re­
lating to discriminatsry treatment meted 
out  to non-Europcns in the  Union  of 
South Africa.

One of the items relates to the general 
question of race conflict in South Africa 
resuhing from the policies of apaitheid 
of the Government of the Union of South 
Africa. On this question, the U.N. Comm­
ission on the Racial Situation in  South 
Africa which wa« established by the General 
Assembly, made a report to the last session 
of the General Assembly.  The General 
Assembly adopted a resolution expressing 
its apprehension at the adoption of new 
laws and regulations by the GoYemmeot




